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(d) No. Sir.

(9) Do98 not arise.

Statement

(a) (Rs. in crores)

Railways 1995-96 1996-97 1997-98

Central 135 117 130

Eastern 101 99 93

Northern 170 125 128

North'Eastem 48 32 36

North-East Frontier 23 15 16

Southem 126 110 91

South Central 110 72 81

South Eastern 131 132 142

Western 134 113 121

TOTAL (RLYS) 979 814 839

Production Units

Chittaranjan 
Locomotive Worics 4 6 3

Diesel Locomotive Works 4 5 8

Integral Coach Factory 9 10 10

Wheel & Axel Plant 4 4 6

Diesel Component Wori(s 7 8 8

Rail Coach Factory 3 4 4

Metro Railway. Calcutta 8 3 2

Total (Production Units) 39 39 37

G. TOTAL (RLY+PUs) 1018 853 876

Increase in Fares and Freight Rates

328. SHRI MADHAV RAO SCINDIA: WIM the Minister 
of CIVIL AVIATION be pleased to state :

(a) whether the Indian Alrilnes has submitted another 
proposal for increasing fares and freight rates;

(b) if 80. the details thereof alongwith the reasons 
for such hikes; and

(c) the Qovernment's decision thereon 7

THE MINISTER OF CIVIL AVIATION : (SHRI ANANTH 
KUMAR) : (a) No Sir.

(b) and (c) Do not arise.

[Translation]

Minerals Deposits in Maharashtra

329. SHRI RAMDAS ATHAWALE : Will the Minister 
of STEEL AND MINES be pleased to state ;

(a) whether mineral deposits are available In Maha • 
rashtra;

(b) whether Qeological Survey of India has conducted 
any survey in this regard;

(c) If so, the details thereof; and

(d) the steps taken or proposed to be taken for the 
expk>iUtion of Minerals ?

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS) : (a) to (c) Yes. 
Sir. Geological Survey of India (GSI) has conducted survey 
in the State of Maharashtra.The details of the areas 
surveyed and the important prospects identified in recent 
years are given in the Statement enck>sed.

(d) Any Indian National or a Company as defined 
In sub-section (1) of Section 3 of the Companies Act. 1956 Is 
free to expk)it the mineral reserves after getting mining lease 
in accordance with the provisions of Mines and Minerals 
(Regulation & Development) Act, 1957 and Rules framed 
thereunder.

Statement

In recent years, Geological Survey of India (GSI) 
has conducted a number of Investigation for Gold, Coal, 
Tungsten-ore, Copper-ore and Manganese-ore in the State 
of Maharashtra.

Gold : Small gokj deposits have been established in
(1) Parsorai West Bk>ck, Nagpur District, with estimated re- 
sen^e of 0.137 million tonne of ore with average grade 5.23 
gm/Tonne and in (2) Kitari Block with 1.2 Million Tonne of ore 
of 0.5 gmAbnne out off grade.

Coal: GSI has conducted regional expiration for coal 
in Wardha valley coalflekj, Chandrapur and Wardha districts 
and estimated 158.00 Million Tonne Coal in Rajura-Manikgarh 
and 300.00 Million Tonne Coal in Palashban areas.

Tungsten-Ore : Resen^e of Tungsten-ore have been 
estimated by GSI eariier to 1992 in the folk>wing prospects 
In Nagpur district;

Kuhi (2.5 MT), Khobna (4.82 MT). Agargaon (2.23 MT) 
Ranbori (2.23 MT). Bhaoni (7.89 MT).

Copper-Ore : A total reserves of 0.7 MT with average 
grade of 1.2% Cu at 0.5 % Cu out off has been estimated In 
Garara block in Bhandara district.

Manganese-Ore : Primary Mn-Ore Zones, extending 
over a cumulative strike length of 210 M in Parsoda bbck



195 Written Answers May 28. 1998 To Questions 196

and over a strike length of 600 M in Belda-JunewanI area 
has been established In Nagpur district.

Proposal for Reducing the Cost on 
Air Freigiits by Al and lA

330. SHRI BACHI SINGH RAWAT ’BACHDA’ : Will 
the Minister of CIVIL AVIATION be pleased to state :

(a) whether the Government are contemplating 
to minimise the air>travel fares to make the air journey ac
cessible to the common people;

(b) it so. whether there is any proposal for reduc
ing the cost on air flights and expenditure being incun’ed on 
maintenance etc.

(c) if so, whether Indian Airlines/Air India are con
templating to implement this suggestion; and

(d) if so. the details thereof ?

THE MINISTER OF CIVIL AVIATION : (SHRI ANANTH 
KUMAR) : (a) to (d) Domestic air fares are fixed by the 
airlines based on their commercial judgement. The Govern
ment is pursuing several measures like bringing down the 
Aviation Turbine Fuel prices to the international levels; 
restoration of exemption under Section-10 (15A) of the 
Income Tax Act; crediting of proceeds of lATT/FTT to the 
National Civil Aviation Fund to be operated by the Ministry 
of Civil Aviation and grant of patent subsidy to airlines for 
Category-ll operation which, if implemented, may at least 
arrest the iiicreasi  ̂ in domestic fares if not result in their re
duction.

International fares are determined at the IMTA Tariff 
Ccordinatmg Conference represented by vark>us intemational 
airiiriGs and tnese are filed with the respective Governments 
for approval in India, this approval is granted by the DGCA. 
3rd/4ti  ̂freedom carriers are also allowed to file special fares 
keeping in view consumer interest and market conditions 
which are implemented with the approval of DGCA.

[English]

Third Railway Track between 
Kharagpur and Midnapur

331. SHRIMATI GEETA MUKHERJEE : Will the Min
ister of RAILWAYS be pleased to state :

(a) (he measures taken by the Government regard
ing the construction cf thlr<< rail track between Kharagpur 
and Midnapore under South Eastern Railway; and

(b) the time by which the above track is likely to be 
completed ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS. MINISTER OF STATE IN THE MINISTRY OF 
‘PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 

TH; MINISTRY OF Fi ANNING AND PROGRAMME

IMPLEMENTATION (SHRI RAM NAIK) : (a) On Kharagpur- 
Midnapore section patch doubling has alrsady basn dona 
between Gokulpur & Cossye. A survey for doubling of the 
entire section has also been taken up.

(b) This is not a sectioned work so far.

Modernisation and Upgradatlon 
of Railway Natwork

332. SHRI TATHAGATA SATPATHY : WII the Minister 
of RAILWAYS be pleased to state :

(a) whether the Government have a proposal to 
undertake modemisation and the upgradatk>n of railway nat
work In some parts of the country;

(b) if so, the fund aarmailced tharafbr; and

(c) the routes and itam of works kiantlfiad for mod
ernisation and upgradatk>n during the Ninth Five Year Plan, 
State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS. MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK):(a) Yes. Sir. Upgrade- 
tion and nrKxjemisation of Railway's assets and natwork is a 
continuous process.

(b) Altocation of funds is a naad-basad axarcisa. 
Funds for upgradatlon of Railwa/s assets and fadiltlas are 
alk)cated during the budgetary axarcisa.

(c) Mentifk;ation of assets for upgradatton is done
on the basis of needs of the Railways. Such upgradatk>n is
done as per Railways' requirements route-wisaAanninal-wisa 
and State-wise.

[Translation]

Air Fllghta betwean AurangabMH(ha|urao

333. SHRI ASHOK ARGAL : Will the Minister of
CIVIL AVIATION be pleased to state :

(a) whether Indian Airlines had announced to 
introduce a new flight between Aurangabad and Khajurao 
via Bhopal In 1992 in order to boost tourism;

and
(b) if so. the reasons for not introducing It so far;

(c) the time by which tha same is llkaly to ba intro
duced?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR) : (a) Yes. Sir.

(b) Due to poor response and craw constraints at 
that time, this service coukj not be introduced.

(c) The anticipated trafnc on tNs route is not ade
quate to justify operations with the Jet aircraft fleet In Indian


